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HON BLE SHRT T.N. BHAT, MEMBER (M
HON BLE SHRY S.P.BIBWAS, MEMBER (A)

T the mattaer :
Shrt Kanhiva Lal,
R-1/71, Brid Viher,
Plram Pur e,
{ 18034, seaaa Applicant
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to the post of Executive, Englneers

and the applicant apprenhends that the

aforesaid list shall be operated and his chances of

promotion shall suffer irreparably.
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Z. A brief resume of the facts leading to

contiroversy in the present 04 may be glven ag follows:

substantivaely as Superintendent Grade I in the B/R Wing o
MES w.e., f. 15,12, 74, H&wever; when the First senlority
list (Annexure A-6) was Issued on 22.8.94 bthe applicant
wWas wrongly  shown as  holding the posi of Asslistant
Enginesr in the E/M Wing and his date of substantive
appointment to the post of Superintendent was also wrongly

mentioned as 1L 4,810, The applicant promptly reprasented
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3s a result a corrected seniority position relatling to
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the lessued on 6.8.96,as at Annexure A-7. In

the corrected senlority 1list the correct designation o
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Lihe 23 Azsizstant Engineer (B/R-13: Wl S L CwWn

though the date of substantive sppointment Lo the post of
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superintendent  continued to be wrongly shown as 1. 4.81.
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, however, no longer disputed by the respond
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by .y e e an e b P, o R SR L in e pn g S . . ] i
the spolicant  was sunstantively appointed to the post of

Superintendeant Grade I on 15.12.74. This is alwo evident
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From the senlority List lszsued by  the respondents o

23.6.937 (Annexure . A-8) in which the dete of substantive
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